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CP No.80/ALD/2016

Sh. Vaibhav Kaushik, Advocate for the petitioner counsel. Sh. Parv Agarwal.
Advocate for the respondent counsel. Both parties further are granted liberty to offer
their comments in writing on the report of the ROC within two weeks and to
exchange with the opposite counsel. The petitioner is also at liberty to file rejoinder.,

if any, to the reply of the opposite counsel.

The matter be listed on 21* September, 2017
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Date: 25.08.2017 Shri H.P. Chaturvedi (Member (Judicial)
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